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U.K. 'Sikb Commandos' Plan to Liquidate 
FarniUes (tf AkaU Leader 

2516. SHRI MOHO. MAHFOOJ 
KHAN: Will the Minister of EXTER 
AFFAIRS be pleased to. state: 

(a) whether attentio.n of Go.vernment 
has been drawn to the Pre s Report app aT­
ipg in Times o.f India dated 20, March. 
1985 regarding U. . Sikh Co.mmandos' 
plan to liquidate the famili es o.f Akali 
leaders who. would enter into any a ~t'ee­
ment with the Government of Punjab issue; 
and 

(b) if $0, the reactio.D of Go.vernm nts 
therefo? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI KHURSH)3ED ALAM KHA ) : 
(a), aod (b) . The Oovernm nt bas seen the 
Times of Ind ia report. The Government 
has also. seen the text of the orig ina l le tt er 
from a group calling it elf "Servant of 
Psnth Sikh Commando Das ta tt whiCh 
appeared in the March 1 j Sue of a Punjabi 
Janguage weekly "Des Par("esh H publ,;sbed 
from LondoD . Thi weekly aDd its editor 
are well·k:nowb for bolding extremist views, 
'Out Higb Commission in London has for,. 
mally brought' this Jetter to the no.tice 
of 'British Foreign aDd Commo.uwealth 
Office. pointing out tbat the editor i not 
only using the columns of the pap r to 
incite people to. murder, but a l 0 to. 
announce their intention to commit murder. 
The British authorities have been urged 
to take appropriate punitive measures 
against the aews'" paper, its editor and tbe 
so .. called "Sikb Commando Dasta ." 

"Pollution by Toxic Cbemicals in 
Hyde .. abad" 

2517. SHRI O. VIJAYA RAMA RAO : 
Will the PRIME MINIS TE be ph~S(d to 
state: 

(8.) the details of toxic chemicals that 
ate coming ou~ from t.he factories under 
G"\- ... rnments undertakings like lDPe; 
H r, HCH, HAC & NPC in Hyderabad by 
wl.;ch tbe entire adjacent aDd surrounding 
areas are contaminated; 

(b) the prev ntiv measure taken by 

to prevent the water contami" 
nation' and environmental pollution to. 
bring these under WHO limit , ; and 

(,c) the steps taken to provide safe 
water at and urroundings areas o( 
Hyderabad? 

THE MINISTER OF STATE IN THE 
MIN1STRY OF ENVIR )NMENT AND 

ORESTS (SHRl VIR SBN) : (a) As per 
the information furnished by Aodhra 
Pradesh PoHution Control Board, 00 toxic 
chemicals are discharged by IDPL, HMT, 
HCL HAL and NFC outside their premises. 

(b) None o.f the filuents of the abo.ve 
industries is entering into drinking water 
pro.ce S at pre ent . The Board is prescrib· 
ing lSI tandard of 51' citic stipulations 
oepend ing on the s itu tions . No WHO 
limits are adopt d . 

" (C) Regular monitoring done ' to 
ensure wb'o.)esome dri.nkiog water. The 
resid ual c"IOrine in the distributiog . system 
i check d daily bes id ge ttin'g the water 
sample tested for chemical aQd bacteriolo­
gical par meter . Monthly meetings are 
a I 0 convened a nd review Illea ures taken 
to ma intain who) some supp ly of drinking 
water in the twin ci ti s." 

Post-Matric Scholarship to Scbeduled Castel 
Scheduled Trib Student 

2518. SHRI G. VIJA YA RAMA RAO : 
WilJ the Mini ter of HOME AFFAIRS be 
pleased to state : 

(a) how many S heduled Caste and 
Scheduled Tribe students are covered under 
post ~ma tric scholarsbi p for 1984 .. 85 in tbe 
country, State-wise; , 

(b) whether there is any proposal to 
revise the amount o.f scho.larship in view of 
the general iaceen e in prices and cost of 
living and , education; 

(C) wbether there is any prOPo.sal to 
encourage the outstanding students by grant 
of special SchoJarship; and . 

, 
(d) , if 0 , th.e details thereof? 

THB MINISTER OF STATE IN' THB 
MtNISTRY OF HOME APFAIRS (SHRI· 
MATI RAM DULARI SINHA): (a) A 
statement is laid Oh the' table ot the House. 




